Title: Regarding notices of question of privilege given by Shri P.C. Thomas, Prof. Vijay Kumar Malhotra and Shri George Fernandes
against the prime Minister for allegedly disclosing substantial aspects of the Union Budget 2005-2006.

11.04 hrs.
RE: QUESTION OF PRIVILEGE
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MR. SPEAKER: Hon. Members, may | make an announcement?
...(Interruptions)
MR. SPEAKER: Please take your seats.
...(Interruptions)
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MR. SPEAKER: Nobody is obliged to answer you, Kunwar Manvendra Singh. Please sit down.

| have received notices of question of privilege from S/Shri P.C. Thomas, Vijay Kumar Malhotra and George
Fernandes, Members of Parliament against the Prime Minister for allegedly disclosing substantial aspects of the
Union Budget 2005-2006, which is yet to be presented to the House. The matter is under my consideration.

Now, the Finance Minister, Shri Chidambaram, please.



